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 a  kind  of  police  force  which  we  are  aiming
 it.  It  is  not  merely  a  matter  of  equipment.
 We  want  the  police  force  in  this  country  to
 have  an  attitude  which  will  be  recogmised
 by  the  people,  which  will  make  them  the
 friends  of  the  people.  It  is  a  matter  of
 attitude.  For  this  the  role  of  the  police
 has  to  be  re-defined  in  terms  of  the  present-
 day  requirements  of  our  social  and  econo-
 mic  objectives  in  order  that  this  ktnd  of
 harmonious  relationship  can  be  brought
 about  between  the  police  and  the  people.  In
 this  the  House  can  help  and  assist  by  giving
 suggestions,  by  acting  as  a  bridge  between
 these  within  their  own  areas.  Because,  m
 the  modern  context,  in  the  context  of  today.
 we  do  want  the  police  force  to  be  modern-
 ised  with  modern  equipments  and  modern
 techoology.  At  the  same  time;  we  want
 them  to  have  the  right  approach  and  the
 right  attitude.  In  this  I  would  certainly
 welcome  the  assistance  of  all  sections  of  the
 House,

 We  have  appointed  a  high-power  training
 committee  to  go  mto  all  aspects  of  training
 because  it  is  at  the  tralning  stage  that  the
 policeman’s  personality  is  moulded,  so  40
 speak.  Therefore,  we  attach  great  impor-
 tance  to  this  Committee.

 In  the  end,  I  would  like  to  remind  the
 hon,  Members  that  on  the  ]5th  August  this
 year  our  country  would  be  celebrating  the
 25th  aniversary  of  our  independence.  One
 of  the  schemes  relating  to  these  celebrations
 has  been  referred  to  by  some  hon.  friends,
 that  is,  the  payment  of  pension  to  freedom
 fighters.  3  have  already  spoken  in  this
 Hoase  on  that  aspect.  Tnerefore,  because
 of  shortage  of  time  I  would  beg  of  the
 indulgence  of  the  House  that  |  need  not
 refer  to  it  now.

 But  it  is  our  earnest  hope  that  celebra-
 tions  ofthe  Silver  Jubilee  of  our  Indepen-
 denee  would  jeave  an  unforgettable  impact
 on  the  minds  of  the  children  and  youth  of
 this  country  to  whom  our  =  struggle  of  inde-
 pendence  is  now  a  matter  of  history.  We
 have  drawn  up  a  tentative  programme  which
 has  also  been  sent  to  State  Governments.
 Jt  is  our  purpose  to  have  not  only  festivities
 but  also  promote  activities  that  may  be  of
 permanent  and  ccntinuing  value  to  the
 people,  There  will  be  strong  emphasis
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 upon  ‘mproving  the  quality  of  life  and  en-
 vironment.  The  mood  of  self-confidence,
 the  urge  towards  self-reliance  and  self-suffi-
 ciency  and  progress  towards  social  justice
 and  economic  prosperity  will  also  be  reflected
 in  various  exhibitions,  seminars.  monuments
 etc.,  proposed  for  the  year  beginning  on  the
 midnight  of  4th  August,  1972,  with  a  rede-
 dication  to  the  pledge  of  service  to  the  people
 in  the  Central  Hall  of  Parliament.  A
 number  of  programmes  have  been  proposed
 for  the  youth,  for  it  is  in  their  hands  that
 the  responsibility  lies  for  continuing  the
 process  of  nation  building.  It  is  our  ear-
 nest  desire  that  the  vision  and  the  ideal
 that  inspired  the  stalwarts  of  our  national
 struggle  should  continue  to  be  a  source  of
 similar  inspiration  for  generations  to  come,

 45.32  hrs.

 COMMITTEE  ON  PRIVATE  MEMBERS’
 BILLS  AND  RESOLUTIONS

 TWELFTH  REPORT

 SHRIMATI  JYOTSNA  CHANDA
 (Cachar)  :  I  beg  to  move  :

 “That  this  House  do  agree  with  the
 Twelfth  Report  of  the  Committee  on
 Private  Members’  Bills  and  Resolutions
 presented  to  the  house  on  the  19th
 April,  1972.

 MR.  DEPUTY-SPEAKER  :
 tion  is  :

 The  ques-

 “That  this  House  do  agree  with  the
 Twelfth  Report  of  the  Committee  on
 Private  Members’  Bills  and  Resoultions
 presented  to  the  House  on  the  9)
 April,  4972.7

 The  motion  was  adopted.

 45.33  brs.

 RESOLUTION  RE:  COMMUNAL
 PARA-MILITARY  ORGANISA-

 TIONS—Contd.

 MR,  DEPUTY-SPBAKER  :  The  House
 will  now  take  up  further  consideration  of
 the  Resolution  ef  Shri  Inder  J.  Mathotra
 for  which  two  hours  had  been  allotted  and


